
lOS J"UN& 11, 1NO Written AM1Def", 

research orpnmtions with work \IIl-
derlaken in defence retearch labora-
tOries aDd in work of relevance to the 
armed forces. Several distinguished 
scientists oonnected with Defence Re-
search are alao being involved in the 
research committees of civilian agen-
cies. For instance, the Scientific Ad. 
viser to the Minister of Defence is 
being nominated as a Member ot the 
CSIR Society; whereas DGSIR and 
Secretary, Department of Science 
and Techoold\ry )3 a Member of the 
Defence Research and Development 
Council and of the Radar and Com-
munications Board. 

Shortage of cemeat 

391. SHRI V. S. VIJAYA RAGHA-
VAN: Will the Minister of INDUS. 
TRY be pleased to state: 

(a) whether there is an acute 
shortage of cement in the country; 

(b) the gap between the production 
and demands; and 

(c) the steps taken by Government 
to relieve the shortage? 

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY (SHRI 
CHARANJIT CHANANA): (a) and 
(b) Availability of cement in the 
country has been less than the de-
mand. Working Group On Cement 
Industry set up by Planning Com-
mi3sion for 1978--83 had assessed the 
demand as 25.92 million ronnes for the 
year 1979-80. Production duxing this 
year has been, however, only 17.62 . 
million tonnes. 

(c) The Government are making 
every effort to increase the availalbi-
lity of cement in the country by bet-
ter utilisation of existing capacities, 
sanctioning new capacities and im-
ports. 

Settm& up 01 state aDd Distrlet level 
Inte~ation Committe. 

392. SHRI K. PRADHANI: Will 
the Minister of HOME AFFAIRS bp. 
pleased to state: 

(a) whether the Ce~tral Govern-
ment have l\Jlleated to the States the 

IJettin, up of State and d.iItrict le.el 
Intell'atioll committees, formulatioD. of 
codes of conduct for political parties 
and students and revision of history 
book. to remove the communal bias; 
if any; and 

(b) if so, the measures adopted by 
the Central Government for perma-
nent integration amonlSt the peQlPle' 

THE MINISTER OF STATE IN 
THE MINISTRY OF HOME 
AFFAIRS (SHRI YOGENDRA MAK-
WAN A): (a) It has been sug,ested 
to the State GovernmentslU.T. Admi-
nistratioI'b3 that Integration Com-
mittees or Ekta Samities should. be 
constituted On a permanent basis in 
all districts at the district and the 
Station House levels and in commu-
nally sensitiVe districts at the sub 
Divisional, Tehsil aIld Mohalia levels 
also, with proper and balanced re-
presentation of minority communi-
ties. 

In the recent Conference at Gover. 
nors and Chief Ministers on law and 
oorder and allied matters held on 8th 
Apl~il. 1980, it was concluded that a 
cOde of conduct should be evolved 
for political parties. 

The Ministry of Education has been 
designated as the nodal Ministty tor 
all complaints about communal billG 
in History text books and for their 
revision to remove this bias. A pro-

oIl\iramme 1\00- scrutiny of text books 
from the point of view of national 
integration has, in fact, been under-
taken by that Ministry. Since thi3 
is a, continuing exercise." that Mini&-
try keeps on scrutinising text bOoks 
and takes appropriate action in the 
matter. 

(b) A decision ha.s been taken to 
readtivate the National Integration 
Council and these and other allied 
matter. will be further considered 
by it. 




